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i decide what further studies and surveys

should be taken up in pursuance of these

The Committec of Experts on Unemploy- f recommendations.

ment Estunates set up by the Planning
Commission has submitted 1ts  report.

Copies of the Report have been sent to
the Parliament Library for information and ;

use of Members.

2. The general conclusions of the Com-
mittee are :

(1) The coneepts of labour force and of
measurement of unemployment and under-

STATEMENT BY MINISTER REGAR-
DING STARRED QUESTION NO. 386
ANSWERED ON THE 10TH
DECEMBER, 1969

|
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" ViIsITS oF MINISTERS TO TFOREIGN
COUNTRIES

employment in terms of man-years, as '

adopted 1n developed economies, are
unsuitable for an ecconomy ke ours,
with its preponderance of seif-employ-
ment and production within household
enterprise, and considerable seasonal un-
employment or underemployment.

(i1) The past estimates of unemployment
and underemployment have been unavoid-
ably subject to an unknown margin of
error. Such estimates presented in one
dimensional magnitude are neither mean-
ingful nor useful as indicators of the
economic situation, and might, therefore,
be given up.

(ity Many of the hmitations in the
estimates of labour force, employment
and unemployment are inherent in the
socto-econonuc conditions of our country,
and cannotl be wholly overcome by con-

ceptual refincments or 1mprovements in '

the techniques of estimation.

(1v) Studies should be undertaken to
obiain data on different segments of the
labour force, taking into account impor-
tant distinguishing characteristics
as—-region, rural—urban residence, status
of worker, educational attainment, age,
sex, etc., and to identify separately the
employment likely to be generated for
different categories of workers in different
sectors of the economy.

(v) Various suggestions have also been
made regarding the collection and presenta-
tion of data by agencies such as the Census,
Nattonal Sample Survey and Employment
Exchanges.

3. The various suggestions are Dbeing
examined in consultation with the speciali-
sed agencies dealing with employment
and manpower such as the Central Statis-
tical  Orgamisation, the Institute of
applied Manpower Research, the Directo-
rate General of Employment and Training,
the Registrar General's office etc. It
will take some more time before the various
suggestions made by the Committee and the
comments received from the various orga-

nisations on the Report are analysed and to !

such
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l Sir, on behalf of Shri
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. THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
AND MINISTER OF STATE, DEPART-

MENTS OF ELECTRONICS AND
SCIENTIFIC AND INDUSTRIAL
RESEARCH (SHRI K. C. PANT) :

K. S. Ramaswamy
I lay on the Table a further statement (in
English and Hindi) regarding wvisits of
Ministers to foreign countries correcting the
statement laid on the Table of the House
on December 18, 1969, with reference to
Starred Quesuion No. 386 answered in the
Rajya Sabha on December 10, 1969, [Placed
in Library. See No. LT—4646/70]
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I REPORTED UNPRECEDENTED SHORTAGE OF

COTTON IN THE COUNTRY

SHRI M. K. MOHTA (Gujarat): Sir, I call
the attention of the Minister of Foreign
Trade to the reported unprecedented
shortage of cotton resulting in abnormal
rise in its prices and the contemplated
closure of textile mills in the country.

MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA) : Mr. Deputy
Chairman, Sir, in the Light of the appraisal
made sometime before thc commencement
of the current cotton year, it was expected
that the cotton coinmercial crop was likely
to be of a larger size than that of the last
year. It was taken at 62.0 lakh
bales as against 56.50 lakh bales last year.
Even so, as 1n the past years, the antici-
pated crop was short of the requirements
and an import programme of a reasonable
and appropriate  order was formulated.
However, during the recent weeks, there
have been reports of damage to the crop
in Maharashira, Madhya Pradesh and
certam other areas. Conscquently the
size of the crop is currently estimated to
be of the order of 57.0 lakh bales. It

~
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forecast at this stage

e the size of the ciop ulti-

rivals of crop into the market

sorted to  be smaller than in

sears. The result is that there

sres ure on the available supplies

Syme of the mills have made

‘Tus. rchas:s.  Prices of cotton have

shown a4 shar- rise. The current market

prices are ccasiderably higher than the

prices at the begmning of the season and

much more han the prices this time of
the last vye: .

If this pric  trend persists, the expec-
tations of hiher c¢xpoits or even main-
taining the rormal level would certainly
be belied. Th:: apprehension is that exports
during the cu'rent financial year may fall
short of the la,t year's level. Weaker mills
may find it di ficult to withstand the impact
of the presen high prices.

The cotton - (tuation needs to be correc-
ted and Go.ernment is giving careful
consideration o the formation of measures
necessary to assure adequate supplies
of cotton at rzasonable prices to all mills,
so, that the ~bjectives of maintaining
exports, adequate  supplies of yarn and
cloth to the consumer and maintaining
employment are achieved.

It would no. be possible for me to spell
out
but whatever steps are necessary inclu-
ding augmen ation of supplies of cotlon
will certainly b taken. Whatever measures

we take to neel the present situation,
the interest o the cotton growers would
certainly rective our utmost constdera-

tion and notl.ing would be done which
might affect adversely their legitimate
claim.

the industry itself
is giving se ious consideration to the
present situation  and T am sure certain
satisfactory ¢ urse of action would emerge
as a result f the deliberations of the
industry.

I understan: that

I might, in any case, say that a certain
amount of cscipline in cotton purchase
by the milis would go a long way to relicve
the present situation. On an earlier
occasion, the industry did evolve and
observe restramt in cotton purchase which
had sobering effect on cotton market.
I see no reasor why this cannot be done at
this stage. 1 im not aware of any move
on the part of the industry towards
closure of text le mills, and I see no reason
if discipline ir cotton purchase is observed
why there
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to-day what these measures could be |

stould be any closure of the | is this.
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mills. Some measures to call for res-
traint on current consumption of cotton
may be called for.

Government is deeply concerned about
the current cotton situation and its impacts
on export, production, employment and
avallability of cloth  for the consumer
at reasonable prices. | can only assure
the Housc that Government are seized
of the problem and will soon evolve a
set of measurcs to alleviate it.

SHRI M. K. MOHTA : Sir, I am very
sorry to say that althogh the hon. Minis-
ter says that he is seized of the problem
actually nothing has been done by the
Government 1n this respect. The pro-
blem has definitely seized him. During
a meeting of the Consultative Committee
on Foreign Trade during the inter-session
period it was amply brought to the
notice of the Government that the supply
position was gomg to be extremely tight
and all the reports that are coming to the
Government regarding the chances of the
crop are not correct and unless Govern-
ment took timely action to make more
cotton available to the industry the total
supply of cotton would be so acute that

later on any measures that the Govern-
ment mught take _may not prove very
fruitful. At that time Members pressed

the Government for arranging for the
import of at least three lakh bales more
of cotton in addition to the seven lakh
bales that had becn announced by the
Government before that but ali our pleas
fell on deaf cars. 1 would like the hon.
Minster to say categorically whether he
considers the present price level of cotion
as reasonable or not. If he says it 1s reason-
able we have nothing further to say; if
he wants to jeopardise the export effort
of the country and expose the consumer
to inflationary spirals we have nothing
further to say but even in spite of the
fact that the price levels are nearly double
the support prices fixed by the Govern-
ment it is now being said that the return
to the farmer is uppermost in the mind
of Government and 1 am afraid the
sitvatton will go from bad to worse. |
would like to ask the hon. Minister speci-
fically whether the Government has any
plans to arrange for immediate further
imports of cotton and 1f so what is the
total extent of further imports that would
be arranged ?

May I know whether this will be done
from the free foreign exchange areas or
i only from the PL-480 funds ? That

is my first question. My second question
Why is it that at the most in-
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opportune time the Reserve Bank of India
has relaxed credits curbs on the cotton
trade, so that although the mills and the
industry are allowed to hold stocks of a
very limited nature, there is absolutely
no limit on the traders holding stocks? The
traders can hold 5,000 bales, 10,000 bales
or 20,000 bales, any quantity they like.
This is the direct result of the Reserve Bank
if India’s policy of relaxatiom of the
curb on credit. In this connection, what
is the Government’s view and what further
action would the Government take?

SHRI L. N. MISHRA : Mr. Mohta has
accused me by saying that his words have
fallen on deaf ears, I think Mr. Mohta
has not cared to hear my statement. I
have answered most of the points that
he has raised. About farmers, it is a
fact that we have to consider the interests
of farmers and it is always in our mind.
If once the farmers are getting a higher
price we should not grumble like this.
The question is whether the farmers are
getting a fair, reasonable or a much more
than reasonable price for their cotton.
We feel that at this time the prices of cotlon
are abnormally high.

SHRI S. D. MISHRA (Uttar Pradesh) :
What is the percentage ?

SHRI L. N. MISHRA : Do not get
impatient.

SHRI S. D. MISHRA : It is not impa-
tience, but it is really
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SHRI L. N. MISHRA : I was stating that
the price of cotton has already gone abnor-
mally high. In some cases it is almost

double. In October, 1969 the price was
Rs. 1,575, Earlier it was Rs. 2,275. To a
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lay it is Rs. 2590. In some cases it is more
than fifty per cent and in some cases it is
double. The prices have gone alarmingly
high. The interests of the growers will
be uppermost in our mind. At the same
time the industry will not be allowed to
die and we will be losing our exports also,
as T have said in my statement . About
measures, I have said that the question
of importing American cotton will be
looked into. As a matter of fact, we are
thinking of importing more cotton. The
carlier proposal was to import 8.25
lakh bales. Now, we are proposing to
import 13.25 lakh bales and most of the
increased imports will be under PL 480.
Then, he wanted to know about the credit
curbs. The matter has to be taken up
with the Ministry of Finance and we shall
take it up with the Ministry of Finance.
1 will again say that we should not do
such things in a hurry as might jeopardisc
the interests of the growers. At the same
time a balance has to be maintained,
viz., how we can make the industry run,
how the growers can get a fair price, how
the growers’ interests will not suffer, how
the consumers’ interests will not suffer,
Therefore, we cannot act in a hurry, but
some remedial measures have to be taken
to meet the present crisis.

MR. DEPUTY CHAIRMAN Mr.
Chinai.

SHRI M. K. MOHTA One brief
question, Sir.

MR. DEPUTY CHAIRMAN You

have already put two or three questions.

SHRI M. K. MOHTA : Only one brief
question. It will be extremely  brief.
Is it a fact that capacity exists in the country
for the manufacture of staple fibre if import
of pulp is allowed and made available
to this industry and this staple fibre can
be used as a substitute for cotton ? If
this is a fact, will the Government allow
import of pulp which again will be much
cheaper in terms of foreign exchange
than the import price of cotton ?

SHRI L. N. MISHRA : This is a ques-
tion about cotton prices. This is not a ques-
tion about pulp or synthetics at the moment.
This is one of the suggestions which the
hon. Member has put forward, but at
the moment 1 cannot say anything
about it. My first worry is how to get
cotton, how to allow these mills to run
normally, This is my main worry. I
am more worried about the availability
of cotton.
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SHRI BABIH{UBHAI M. CHINAI
(Maharashtra) : May I know whether the
Minister is awa ¢ of the fact that during
the course of November, 1969 to Ap:il,
1970 cotton pric:'s have gone up by 54 per
cent, wages have gone up by 8 per cent,
and the average cost has gone up by 31
per cent ? Ma. I also know from the
Minister whether he knows that in Maha-
rashtra , special v in Vidharba and other
areas, the prodi ction has come down to
50 per cent due o heavy losses as a result
of heavy rain- and afterwards drought
so that there v.as crack in the land and
therefore the «rop has failed ? Simi-
larly about the (rop in Gujarat which was
estimated at abo it 19 lakh bales, since the
last few days tliey have been saying that
it will be 16 lach bales. In view of this
may I know from the Minister whether,
in regard to the promised impo-t of about
13.2 lakh bales which the hon. Minister
has said, he has already planned to import
this? I say thic because whatever little
he had planned 1n the past about Egyptian
and Sudanese cotton still 64,000 bales
are yet to be imported. Also in connection
with PL-480 2 lak 1 bales have been promissed
to us for the last two months; yet we do
not know whether the buying of these bales
has been finalised, whether they are coming
and when they a'e coming. What I would
impress upon the hon. Minister is, in view
of the fact that here is an acute shortage
of cotton, in vies. of the fact that the Mil-
lowners’ Associat on have passed a resolu-
tion to have a bl ¢k closure for 15 days in
view of the shor age of raw materials, will
the hon. Minist:r consider that such a
situation had arisen in the year 1964 and
it was decided bo h by the Government and
by the employer. and employees that we
will close the mils once a week first, then
after four weeks or so we will close only
once in a fortnigt, then after four weeks
we will close once in a month, and phase
it out so that th- labour do not suffer, so
that the raw matcrial is fed to the industry
to the utmost ext:nt possible.

My another point is in the beginning of
the season alw:ys the Ministry assesses
the production t)» be near about 62 lakh
bales. Ultimatel. after one month they
come down by 1 lakh or 2 lakh bales.
The position is the latest figure of assess-
ment is about 56 lakh bales .

MR. DEPUTY CHAIRMAN : Put the

question.

SHRI BABUI.HAI M. CHINAI : I
am putting the cuestion. If I do not give
the background, it will not be possible to
make it clear. 1 know you are in a hurry.
But the Short M otice Question has taken
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about 40 minutes. What I was suggesting
was the Planning Commission has ear-
marked only Rs. 90 lakhs for more cotton
production. If the Planning Commission
can be persuaded to fork out Rs. 10 crores
every year for a few years, I assure you that
not only the cotton requirement of the
country will be met but we will save nearly
Rs. 80 crores to Rs. 90 crores by way of
foreign exchange which we are wasting on
this cotton import, May I know from the
hon. Minister whether he has got such a
plan in his hand ?

Sir, one point in connection with the
prices is this. These are the prices as
compared to last year prices of today.
Digvijay is more than Rs. 825. L-147 is more
than Rs. 1050 (CP) and more than Rs. 1,000
(Berar). 797 is more than Rs. 750. 197/3
is more than Rs. 875. Wagad is more than
Rs. 655. Manavadar is more than Rs.
750. And Surendranagar is more than Rs.
730. If we look at these prices, how is
it going to benefit the industry by way
of export? As he very rightly said, export
will suffer. Export has started coming
down. It was only the cotton yarn ex-
port which came to our rescue during the
course of last year. This year neither the
cloth nor yarn is going to help us if
this is the price at which one has to buy
cotton.

Finally, Sir, T want to impress upon the
Minister and find out from him. Cotton
mills are required to hold cotton only for
1/2 months genearily. In Gujarat and other
places it may be between 2/% and three
months. It is the traders who have got
the upper hand this time because they can
have the cotton kept with them for 12
months or 1/2 years or six months, what-
ever is necessary. Not only that. The Na-
tional Textile Corporation is free to buy
any amount of cotton they want at
any price. Mr. Vasavada, Chairman of
the National Textile Corporation, is sitting
next to me here. Let me point out to th:
hon. Minister that the National Textile
Corporation is hand in glove with a mer-
chant, and that is the reason why these prices
have been going up, up and up. He syas,
if two crores of the Indu Group are lost
every year, what is wrong if twentyfive to
fifty lakhs more are lost. If the public
exchequer’s money is defrauded like this,
what to do? We must have a proper check
on buying even if it be the National Textile
Corporation. (Time bell rings) Sir, a
couple of minutes.

MR. DEPUTY CHAIRMAN : You have
taken 10 minutes.
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SHRI BABUBHAI M.‘CHINA.I : Two
minutes more. 1 am giving some informa-
tion which the hon. Member can use.

MR. DEPUTY CHAIRMAN : It is a
Calling Adltention Motion. You have
already taken 10 minutes

SHRI BABUBHA1 M. CHINAI : What
1 want to know from the hon. Minister
1s this. Does he know that the imported
cotton is being sold openly in spite of the
fact that they are not supposed to sell it ?
1t is given under the plea of consumers.
It is being sold in the open market in Bom-
bay as ‘Bombay Press’. Will not the hon.
Minmster carc to look into it and ask the
Textile Commissinoer’s Officer to see that
this fraud 1s not committed by all those
who have been doing it? 1 have been
shouting from the house-top in the Con-
sultative Committee. It has not been
listened to. 1 hope, now when it is a full
House, 1t will be listened to. Will the hon.
Minister be good enough to assure that
there will be no closure, no 15 days’ closure,
and no unemployment as envisaged, that if
at all closure is necessary it will be only
phased out. I may request the hon.
Minister kindly not to say to us that it is
receiving serious attention. Let us know
what concrete steps he has taken or what
concrete steps he intends to take. I do
not want a reply right on the floor of the
House. He may give it afterwards. But
he must give it in the House and say that
he has tried to phase it out so that there is
no unemployment, there is no fall of pro-
duction and the mills can be run according
to schedule.

SHRI L. N. MISHRA : Shri Chinai has
put a number of questions, Where and
how to answer them is the problem.

Sir, as regards
cotton by the NTC,
the National Textile
to purchase cotton.
mills under them,
do without purchasing.

the purchase of
it is a fact that
Corporation has
They have got
and they cannot
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About imported cotton being sold in
the open market, Shri Chinai has given me
information. 1 will look into 1t and find
out how far this is correct.

1 p.M.

The next suggestion that came from him
was about the production of cotton in the
country itself. Sir, this is the real problem.
The productivity of indigenous cotton is
very low in this country. Especially we
have to increase the productivity of cotton
per acre. For that we have to think of

. giving to the growers free pesticides, seeds,

But, Sir, we have -

asked them to stop the purchases for some -
time, because for want of cotton in the -
market, 1t will be better that the National *
Texule Corporation contends itself with a .

stock of 15 days or so for the time being,
and they can make purchases to a hmited
extent so that the market is not disturbed.

It is a fact that the National Textile Cor-

poration 1s a powerful organisation, and if
it tries to purchase in the market, 1t can
bring about an imbalance. Buil we have
persuaded 1t not to have stocks of more
than 15 days.

manure and better arrangement for the
agriculturist.  For that we will have to
persuade the Planning Commission.

The hon'ble Member demanded more
liberal funds. If it 1s done, there is no
reason why in two or three years’ time our
position should not improve cosiderably.

He wanted to know why we are not
going to get cotton from abroad. We
are going to get cotton from abroad
from U.A.R. and Sudan. In December,
that 1s, five or six days after, 2 90 lakh
bales will start arriving Under PL-480
so far 3 75 lakh bales have been allotted
and actual purchase has been made of
62,000 bales. The balance is being ncgo-
tiated, and I think after the Sudan and the
U.A.R. cotton starts arriving in the country,
much of the problem will disappear.

I must assure Shri Babubhai Chinai that
therc will be no closure of one day in a
week or a fortnight; I do not anticipate that
situation. We have some reason to believe
that there will be no closure of the textile
mills because we cannot afford it in the
present situation; the nation cannot afford
it; our economy cannot afford it. There-
fore, every possible step will be taken.
1 must say that the countries who have been
supplying us cotton have been extremely
co-operative—U.A.R., Sudan and also
America—from where we get cotton under
PL-480. The increase of 5 lakh bales is
also mainly under PL-480 programme.

Shri Babubhai Chinai referred to the
position of prices. The hon'ble Member
was more or less correcl. 1 do nol want
to repeat the figures. There might be some
difference. But more or less prices have
gone much beyond what we had anticipated
and, pethaps, it is very alarming in many
senscs.

The fear about the block closure of 15
mills js not correct. They will not be
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pushed to that position. We shall give
them cotton. 1 .ake the guarantee. Every
possible effort vill be made that cotion
is available to hem. The National Tex-
tile Corporatioir would also co-operate.

SHRI CHITTA BASU (West Bengal) :
So you have yielded to their threats.

SHRI L. N. MISHRA : No, no. There

[26 NOV. 1970 ]

is no question f yielding to any threats :

because 1f there is closure the workers will
suffer. You dc not realise that. The
labour will get .nemployed.

That 1s more mportant than what wiil
happen to the niill-wallahs.

But 1 would s..y one thing that the mill-
owners have alsy to realise the gravity of
the situation. 1hey must stop this rush
purchase. They should also be satisfied
with 15--20 day -~ stock.

SHRI BABULHAI M. CHINAI : Mr.
Deputy Chairman, one point on which 1
want an explananion. May 1 know from. ..

MR. DEPUTY CHAIRMAN
Mulka Govinda Reddy.

Mr.

SHRI CHITT.,\ BASU : There are other
persons also.

MR, DEPUTY CHAIRMAN : | have
called Mr. Mulk1 Govinda Reddy. (Some
hon'ble Member: stood up in their seats.)
Not all at once. We can only have one
after another.

SHR1I MULF A GOVINDA REDDY |

(Mysore): Sir, it I1s true that the prices have
gone up a little bit. But it is also true
that growers of cotton are suffering every
heavy losses for want of rains and other
They have not been able to
grow as much s they wanted to grow;
they are suffering  In view of that, is it not

desirable that th' grower should get more

prices and the jrices should be stabilised
at the rates th.t are now prevailing at
present though i1 may be a hittle more %han
it should have b:en? The floor price that
you have fixed i abrormally low. It may
be a good incent ve if the growers get more
price for the :otion than they get so
that we will be s:lf-sufficient in production
of cotton. Wh:t is the Government of
India going to d» with regard to the stabi-
lisation of prices at more or less the present
level ?

SHRI L. N. MISHRA : Sir, I had said
in my statement .ind also in answer to some
supplementaries hat the growers must be

| situation.
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assured of a fair price In reply to Mr
Mulka Govinda Reddy also I say that
nothing should be done which might deny
the legitimate claim of the growers. But
there is one thing. We must see what the
price to-day is. The support price recom-
mended by the Agricultural Prices Com-
mission is Rs. 370, but the price to-day
has jumped to Rs. 720.

SHRI MULKA GOVINDA REDDY :
Rs. 370 1s abnormally low.

SHRI L. N. MISHRA : I beg of the hon.
Member to kindly realize the consequences
of it, how the cost of production in this
country will go up and how we will be able
to maintain our traditional export in this
There cannot be two opinions
on the question of giving incentives to the
growers. But we will have to take an
overall view of the economy also and we
have to think of our exports also. There-
fore, they must get a fair price, but nol as
fantastic a price as this which 1s more than
double the pric: recoommended. That is
why we are saying that we will have to
bring down the price. 1 am sure the price
will stabilise 1n three or four or five week's
time. The price will stabilise, the moment
foreign cotton starts arriving and rush
purchase is stopped.

MR. DEPUTY CHAIRMAN Mr.
Kulkarni. Please put brief questions.

SHRI A. G. KULKARNI ( Maha-
rashtra) : Yes as brief as the others have
put.

MR. DEPUTY CHAIRMAN
brief as Mr. Mulka Govinda Reddy.

As

SHRI N. G. GORAY (Mabharashtra) :
Let us have a debate on this imporant
question.

SHRI A. G. KULKARNI : Sir, the
Foreign Trade Ministry up to now seems
to have taken ad hoc decisions on the
entire set-up of the textile industry and
growth of cotton in this country. Actually
they are begging the question. 1 want to
draw your attention to the entire problem.
Nobody in this House will ever encourage
or will ever tolerate a single closure for a
single hour in the textile industry because
that is giving the highest employment in
this country. Having said this, T really
do not understand his saying that the
interests of the cotton growers will be
protected. How are you going to protect
the growers’ interest with a paltry sum
of Rs. 4 crores allowed by the Planning
Commission? It has becen highlighted
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more than a hundred times that on an
average two annas are given for one acre
of cotton land and the cotton grown is
mostly rain-fed. If really the cotton gro-
wer is to be encouraged, he has to be given
new yields, he has to be given maximum
money support. Otherwise, the Planning
Commission in their ivory tower will be
only doing book work. They do not
know what they are doing. Sir, T should
say that this is the last bell ringing in the
textile sector. If you do not have a massive
plan for massive investment and research
on cotton growth, the problem is not going
to be solved, and every year you will come
before the House with one ailment or an-
other in the textile industry.

Secondly, I have received telegrams from
Coimbatore, Madras, Bhiwandi and other
places aboul the rise in the price of cotton
yarin to the extent of Rs. 10 per pound.
Has the Government’s attention been
drawn to this fact ? Unless the textile
industry behaves itself, the decentralised
sector, which is giving employment to
a sizable number, will also be at the
receiving end and they will not be able to
do justice to their workers. Thirdly, I
would like to know whether it is not a fact
that the real malady in the textile industry
is the difficulty of ithe weaker textile mills
against the stronger and big textile mills.
The weaker textile mills use 90 pe- cent of
the indigenous cotton and their capacity is
65 per cent in the country. And the ailment
is with 65 per cent of the textile industry.
So you have to see that massive imports
are made for the present. But that is not
a solution. Do not beg the question.
Do not have ad hoc decisions on this
matter. These are the problems and [
want the Government to go deeper into
these problems. No hanky-panky busi-
ness will ever solve the problem of the
textile industry. For this purpose please
put an immediate ban on the cotton to be
stored by traders because traders and the
stronger mill-owners under the garb of
traders are withholding stocks from the
market. This has to be stopped. You
have to take action against the National
Textile Corporation which has made massive
purchases and which has been instrumental
in raising the prices. For the present
please give more opportunity to the co-
operatives of growers to hold their own
stocks and to supply to the Cotton Corpora-
tion of India because unless the Cotton
Corporation of India is activated and unless
it holds buffer stocks, this problem cannot
be solved. Please assure us that the Cot-
ton Corporation of India will hold adequate
buffer stocks for this purpose.
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lo the problem has been given by Mr.
Kulkarni himself. The problem will con-
tinue till we have indigenous production.
And for that cotton growers will have to
be helped. There cannot be two opinions
about it. 1 agree with Mr. Kulkarni
entirely and he has been agitating for this
and I am one with him on this. We
must have a long-term solution . this
problem. Today the situation is some-
thing very very acute and we have to meet
this acute problem. . . . (Interruption) ...
as we have done by importing cotton and
by taking some other measures. About
banning the traders from withholding the
stocks, it is a suggestion for action and we
will consider it. The other thing is about
the bigger and smaller mills. That prob-
lem is there and we will have to look into
it. About the Cotton Corporation of India
maintaining buffer stocks, we have a desire
to do so, but the Cotton Corporation of
India came into being only three or four
months back and we have a number of
problems to face. And from next year the
CCl1 might probably be in a position to
maintain buffer stocks. Money will be
available to them and as and when such
crisis comes, théy will release cotton for the
use of the mills. This is a suggestion he
has made and this is one of their objectives
and they will be attending to it. ..

SHRI A. G. KULKARNI : What about
the decentralised sector ? Rayon prices
have gone up.

SHRI L. N. MISHRA
have nothing more to say.

: 1 think, Sir, 1

SHRI A. G. KULKARNI
prices have gone up.

SHRI L. N. MISRHA : Sir, he is naturally
worried about it. When cotton prices
go up, naturally rayon prices also will go
up. We have to see that rayon prices do
not go up.

SHRI KALYAN ROY (West Bengal) :
We are talking about the fear of further
closure of the textile mills all over the
country. Even now, on the 19th Novem-
ber the honourable Minister of Foreign
Trade has stated in this House that 16
textile mills have already been closed down
in West Bengal where unemployment is
most acute and 30,000 workers have been
affected. And most unfortunately we find,
according to the report placed on the Table
of the House, that the Central Government,
in order to help rather more Maharashtra,
more Gujarat, more Tamil Nadu and U.P.,
has taken over so far 7 cotton textile mills
in Maharashtra, 5 in Gujarat, 4 in Tamil

Rayon

| Nadu, 2 in U.P, 4 in Madhya Pradesh,
SHRI L. N. MISHRA : The real answer

! in Pondicherry and 1 in Rajasthan; yet
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not a single textile mill has been taken
over so far it West Bengal. And the reply
usually is that the matter is under consi-
deration of tie Government. ..

MR. DEPUTY CHAIRMAN Mr.
Kalyan Roy the question is regarding
prices.

SHRI KA .YAN ROY : I know, Sir,
1 would not tollow the procedure of Mr.
Babubhai Clmai. My only question. is
how long he honourable Minister of
Foreign Trade would go on with this policy
of naked ciscrimination against West
Bengal. How long would they go on
with this policy of delaying a final decision
for taking ov'r even one textile mill as a
token from West Bengal? When will
this discrimin ition come to an end? At
least one mill could have been taken over.

SHRI L. N. MISHRA There
is no question of discrimination. It is a
fact that in ‘Vest Bengal a number of
mills are clo:ed and the workers are job-
less. This p oblem is before us and we
have discussed it with the National Textile
Corporation. They are seized of the
matter. Some of the mills will be taken
over by the Corporation. Perhaps Shri
Kalyan Roy forgets the conditions for
taking over tie mills. The State Govern-
ment has also to take some interest. He
had a governi ient in West Bengal. He
should have come forward then.
Maharashtra and U. P. have co-operated
with us becatse after all only 51 per
cent will be provided by the Union Govern-
ment. 49 per cent has to come from the
State Governn:ents. And there are other
conditions alsi.. The Textile Corporation
is negotiating wth the West Bengal Govern-
ment and I lelieve the latter will come
forward to agr:e with the proposal of the
National Text:le Corporation. If Shri
Kaylan Roy 1as some influence on the
West Bengal G wernment, he can exercise
that influence.

SHRI CHITTA BASU : The figures
given by the ton. Mimster have already
cleared the confusion. He has said that
the actual estimated production in the
vear is 57 lakFs bales. 1 have also gone
through the statement given by the mill-
owners’ association regarding the crises
in the textile ii1dustry wherein they have
claimed that th. average monthly require-
ment of cottor is of the order of 5 lakh

bales. 1n all t e total requiremnt of the
textile industry is not more than 60 lakh
bales ...

AN HON. M EMBER : 65 lakh bales.
SHRI CHITTA BASU : All right.
The government have already announced
their decision to import 13 lakh bales
of cotton. Where is then the scarcity ?
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It comes to 70 lakh bales whereas
need is only 65 lakh bales. I accuse
the government that only in order
to satisfy the tycoons in the textile indus-
try they have agreed to give them certain
concessions without taking into account
the interests of either the textile workers
or the cotton growers. Ignoring their
interes's, the government have yielded
to the pressure of these industrial tycoons.

the

So much is talked about price increase.
Is it not a fact that the growers are only
getting 10 per cent more than what they
got in the last season whereas the price of
cloth has bezn increased from 20 to 30 per
cent ? Is this a fact or not?

Will not the massive import of cotton
from Sudan, United States and the UAR
ultimately lead to the depression of the
price of the indigcnous cotton and therefore
deprivation of a good price which the
growers in the country would otherwise
get? If so, what protection the government

1s going to give to the growers of the
mdigenous cotton?
MR. DEPUTY CHAIRMAN That
will be enough.
SHRI CHITTA BASU : This 1s my
third question, Sir.
| MR. DEPUTY CHAIRMAN : You

have already put three questions, How many
questions are you going to put?

SHRI CHITTA BASU : This is my last
question, Sir.

SHRI ARJUN ARORA (Uttar Pradesh) :
Now he s putting them in the question
form, Sir. -

SHRI CHITTA BASU : 1 would like to
know, Sir, whether the Government would
consider extending the operation of pur-
chasing the indigenous cotton also and
whether there is a proposal from the Maha-
rashtra Government to have monopoly
purchase of the indigenous cotton and what
has happened to the proposal of the Maha-
rashtra Government?

SHRI L.N. MISHRA : Sir, there is no
vielding to any pressure; T will say that
first. There is no question of yielding to
any pressure. Where is the pressure?
He says the prices are rising and he says
that we have gone in for imports. There
| is no question. Our estimate was that we
! would have 62 lakh bales of cotton indi-
' genously and the revised estimate 1s 57 and

the difference is 5 lakh bales and we
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are now negotiating for five lakh bales
under PL-480. He has not quoted correctly.
I do not want to go into details.

SHRI CHITTA BASU : The figures are
with you. I have quoted his figures,
Sir.

SHRI L.N. MISHRA : You are wiong. %
You have not quoted correctly. Our figurcs |
show that we expected 62 lakhs of bales |
of indigenous one. Now, we expect 57 (
lakhs and earlier our decision was to im- ‘
port 8.25 lakh bales because we are going
to be short by 5 lakhs of the indigenous |
one. We are negotiating for 6.5 lakh |
bales through imports, especially under l
PL-480. ,

About the question of concession, there
isno concession at all. I do not think anyone
is going to get any concession. There is no
concession at all. He says that we are
against the interests of the workers and the
farmers. 1 say even now that the growers’
interests are uppermost in our minds.
But the question of balance has to be main-
tained. That 1s why we are doing some-
thing which mght stabilise the prices at a
certain level, which should be a reasonable
level, not low, but it should be fairly
high. Perhaps he does not know that
even last year or the year before last the
prices of cotton were much above the prices
recommended by the Agricultural Pricesl

[
|
|
|
1

Enquiry Committee. It 18 much above
that and this time it is fantastically high
That is why we have come to this operation.

About the Cotton Corporation of India,
1 am one with Shri Chitta Basu and 1 want /
it to be more active and make indigenous !
purchases of cotton. Perhaps, next year
they will show better performance. This
year they had hardly six weeks’ time before
the season and therefore, it could not make
much purchases. Next year the Corpora-
tion should make indigenous purchases,
especially in view of the present situation.

Mr.

MR. DEPUTY CHAIRMAN
Kurian.

DR. K. MATHEW KURIAN (Kerala) :
Sir, there is a report of the Bombay and
Ahmedabad Textiles Mills’ Association
to have a closure for at least fifteen days and
later on, in April for another fifteen days. |

1 think it is a device to creatc a false scare |
in this country regarding cotton supplies. |
1 would support Shri Chitta Basu’s point. !
that taking into account whatever figures
are available regarding internal production

i and it will maintain, and it should

public importance

and now the increased imports allowed
by the Central Government, the supply
position does not warrani closure of milis
by the textiles mill-owners. We have also
figures to show that the cotton prices have
not risen by more than 10 per cent com-
pared to the highest price in last secason
and, on the other hand, we find that cloth
prices have been increasing at a higher
rate.

MR. DEPUTY CHAIRMAN : He has
already said that, You ask the question.

DR. K. MATHEW KURIAN My
specific question is whether, compared to the
prices of agricultural products generally,
the Minister will consider the increase
in cotton prices to be abnormal as stated
in the Calling-Attention Motion. [ would
point out that the increase in cotton prices
which were depressed for the last few years,
and which have spurted now, compares fa-
vourably with the agricuitural prices generally
and therefore, we should not create an un-
necessary scare in the country regarding
cotton prices. 1 would also ask the hon.
Minister why there has been such an
unpardonable delay in activising the Cotion
Corporation as a purchaser of indigenous
cotton. [ would like the hon. Minister to
make a statement soon in this House
regarding long-term programme for incre-
asing cotton supplies. The Hon. Minister
has said that this is left to the Planring
Commission. Mr. Deputy Chairman, Sir,
every developmental Minstry sends the ball
back to the Planning Commission at its
back. They have got used to it. They know
it very well that for the next five years the
resources are not going to be made
available.

I want a clarification, From where will

the resources come?

SHRI L.N. MISHRA : Most of the
questions 1 had answered earlier.

About the Cotton Corporation. perhaps
the hon. members forget that it came into
being on the Ist of September, and by that
time it was very late for it to go into operation
this year. That 1s why the Cotton Cotpora-
tion did not make direct purchases this
year,

I have assured earlier, and 1 assure today
also; that the Cotton Corporation of India
will make indigenous purchases of cofton
in the coming year, that is, the next year,
main-
tain, good buffer stocks to meet the

demands of emergent situations.

About the comparing of these prices
with agricultural commodities, 1T do nog
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want to go irto details. Sir, we want that
the growers und agriculturists should get
their due. They have been denied their
due so far. FEut, Sir, for the last few years
the position has been improving. Last
year it was Rs. 700 or Rs. 800. But today
it is somethinu like Rs. 500 per bale. The
prices have bcen abnormally high, and we
have to meet the situation; otherwise not
only the industry will suffer but the whole
exports will 1o down.

T A,

N geew fag et (Temam) {
qE SATS AT 179 U2 T FT BYAT T8~ &7

T @ AT | N TE TR AT g R oA A
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SHRI N.G. GORAY : The Minister has
himself described the situation as alarming
and acute and he has said that every effort
will be made to see that mills do not
close down. Tt is very ironical that only
to-day morning I got a telegram from the
Tapti Mill workers that this mill has closed
down. 1 do not know whether it 1s due to
shortage of cotton or something else but
I point out that this process has already
started. Two questions I wanted to ask.
One is whether the Government had sus-
picion that because cotton merchants were
very much against this  National
Cotton Corporation and because it has been
formed, there is a sort of conspiracy to
create a scarcity artificially and to push
up the prices so that there is a crisis in the
cotton industry and the textile industry
throughout India? If that is so, what is
the Government going to do about it?

Secondly if the Government feels that the
situation is so alarming, will it not consider
convening a tripartite meeting of the wor-
kers’ representatives, millowners’ represen-
tatives and themselves to evolve some plan
or formula by which the closing down of
mills could be averted and the consequent
labour unrest also could be averted?

SHRI L.N. MISHRA : I am thankful to
the Member for suggesting the convening
of a tripartite meeting but my feeling is—
and that is the feeling of the other technicians
engaged in this business—that such a situa-

tion should not arise where for shortage of
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cotton, one is to close down the mills.
The mills might close down for other
reasons but for want of cotton the mills
would not be allowed to close provided
these things are not done, namely, rush
purchases, hoarding, etc. Even today T have
seen reportes that they have stocks for
31 to 4 months or even for six months.
Why should they have stock for even six
months? They have to be persuaded to
relcase those stocks and they will be per-
suaded and asked to do and they will have
to do so and cotton would be available
in the market. Therefore the situation has
not become that bad to think of closing
down the mills and if such a situation
comes, we will take the help of labour lea-
ders like Shri Goray, etc. About this mill
conspiracy against the Cotton Corporation
of India, it is a fact that the coming up of
this Cotton Corporation of India was not
received very well by the cotton traders.
I will not use the word ‘conspiracy’, but it
was not welcomed by vested interests. They
may not welcome it, but the country has
welcomed it. Now our Cotton Corporation
of India will do its job, and next year we
will see that it has a better buffer stock.
Now the last thing. Mr. Bhandari wanted
to know the figures of production per acre.
I have got the figures just now and for his
information. T may tell him that during the
First Plan period it was 94 kgms. per acre,
during the Second Plan period it was 105
kgms. per acre, during the Third Plan period
it was 108 kgms. per acre and in 1968-69
it was 124 kgms. per acre. It is going up
of course, but it is not good at all, it is
not satisfactory.

SHRI N.G. GORAY : Is it the lowest
in the world?

SHRI L.N. MISHRA : Perhaps. Com-
pared to the average production in the other
countries of the world we are very bad.
To proceed fuither, Sir, USSR has got
700 kgms per acre. Mexico has got 730
kgms. per acre. The UAR has got 6350
kgms. The USA has got 470 kgms.,
Sudan has got 330 kgms. Therefore we are
very bad in this respect.

SHRI SUNDAR SINGH BHANDARI :
Why are we bad?

SHRI S.D. MISRA : Sir may I know
from the hon. Minister whether it is not
a fact that during the last eight or nine
years about ten or eleven committees
have been appointed about these cotton
textiles and the cotton sector and, n
spite of that, for the last four years
the production of cotton has been ranging
generally between 52 and 60 lakh bales ?
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This is one point. 1In spite of that nothing
has been cone. And Sir, is it not a fact
that abou 75 mills today have stocks
to last ony ten days? It has been
reported t» us that 75 mills today have
stocks of cc iton to last only ten days ? Of
course this 1s also correct that certain mills
have stock to last 2% months or 3
months. 7This is also a fact. But how
will he ens ire that that the other mills are
not close! ? Then, Sir,. lastly, can he
assure us that, in spite of the increase
of about :0 to 60 per cent in the price of
cotton this year over last year’s price of
cotton, the controlled cloth, which is
about 25°, and the non-controlied cloth,
which is about 759%, that 1m both the
categories, the price charged to the consu-
mer will net increase ? And if he is in a posi-
tion to say ‘yes’ will he take into account
the fact th.at the cost of the cotton compo-
nent is abcut 509, more than what it was
previously ? And what is the magic
through v-hich he can give the assurance
that, in spite of this increase in the price
of cotton, there will be no increase in the
price of 759 of the non-controlled cloth
and 259% of the controlled cloth? What
is the mect anism he is thinking of ? Can
he assure that there will be no increase
in the price of cloth ? We are told that
the Burea: of Costs, his organisation,
is studying the cost structure, etc. If they
make any recommendation—I think they
will make some recommendations—will
the Goveriment decline to accept those re-
commenda ions? What is the position in
these rega:ds ?

SHRI I N. MISHRA : Mr. Misra has
tried to mke out a case for a price raise
also while :rying to protect the interests of
the consurer.

SHRI S D. MISRA : Not at all. Did [
make any such suggestion? 1 asked him
whether hi- can assure us that there will be
no increas in the prices of controlled cloth
and non-controlled cloth.

SHRI [ .N. MISHRA : But indirectly
he tried t.. make out a case for a raise in
the prices. This question of a raise in the
prices of textiles was raised in the other
House yesterday, and I told that House
that the 1qatter had been referred to the
Bureau of Industrial Costs and Prices. But
today I =.ay there is no question of giving
any rise o any variety of textiles. Now
the hon. vlember asked what will be our
reaction 10 the recommendations of the
Bureau. This will be seen after the Bureau
reports brcause, as you know., we are not

obliged 07 iccept the recommendations of the |
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Burecau o1 even of the Tariff Commission. r
to release some stocks for giving to those

Government  will take its own decision in
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its own judgment. We are not obliged to
accept what they say or what they do not
say. We will have our own decision, and
today I say there will be no rise in price
in any variety of textiles.

SHRI S.D. MISRA : Let the Minister
tell us about non-controlled items, whether
there will be increase.

SHRI ARJUN ARORA: Sir, I welcome
the declaration of the Minister that there
will be no block closures as advocated by
some mill magnates. | hope the Govern-
ment will stick to this declaration.

SHRI SUNDAR SINGH BHANDARI :
Which you are yourself doubtful.

SHRI ARJUN ARORA : Well, some-
times.

Sir, may I know what steps do the Govern-
ment propose to take to ensure a fair distri-
bution of indigenous as well as imported
cotton to mills in all parts of the country
because the Minister himself has said a
little earhier that some mills have stocks
for more than 3% months while others have
for only two weeks? What steps do the
Government propose to take to remedy
this sitvation and in the matter of imported
cotton may 1 know if the attention of the
Government has been drawn to the wide-
spread complaint that cotton textile mills
in U.P. get very little quantity of imported
cotton and the imported cotton is utilised
mainly by mills at Ahmedabad and Bombay
for producing superfine and very costly
c}oth, much of which is not exported at
all ?

SHRI L.N. MISHRA : About this com-
plaint of U.P. I would like to say that we
make the allotnient of imported cotton
on loom basis. Two months back I had
met the textile people and as a matter of
fact they were complaining to me that the
millowners from Gujarat and Maharashtra
should get more share of the imported
cotton and they wanted to have some other
formula through which they could get
more. Our decision was to allot it on the
loom basis and that still continues and no
matter whether it is U.P. or Bengal or Bihar,
they get imported cotton on the loom basis.

About how we can ensure a regular or a
fair supply of cotton to the mills, it is a
very pertinent question. I am thinking of
having first a meeting with the Textile
Commissioner’s organisation and also
the Textile Advisory Committee and we
will persuade those people who have got
three to four months’ stocks or larger stocks
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mills which have not stocks. Some way
will have to be found to meet this emergency
or this scarcity.

MR. DEPUTY CHAIRMAN
V asavada, last question.

Mr.

SHR! G.A. APPAN (Tamil Nadu) : What
about me ? 1 have been asking for time.
1 have a very important question to ask.

MR. DEPUTY CHAIRMAN All
Members want to ask important questions;
there is no doubt about it but we have to
consider the time available to us.

SHR! G.A. APPAN : As a textile man,
I should be given a chance.

SHRI S.R. VASAVADA (Guarat)
Sir, the Government have told us that
there is shortage of cotton in the country
but it is too early to say so. 1 wart to advise
the Government not to be panicky but the
fact remains that some cotton has to be
imported. The cotton season has just started
and the cotton is coming in. Why should
there be any question of closure at all?
The Government have assured us that there
will be no closure. 1 only want to make
three suggestions arising out of the assurance
given o us.

Firstly, it is true that some mills may
have got large stocks because of their
capacity to buy and other mulls have got
very low stocks, as low as even five or six
days’ stocks. This Government can by
an executive order ask the mills that have
large stocks to pass on some of their stocks
to other mills. It has been done in the past
and that is the way of ensuring a fair distri-
bution of cotton to all the mills in the
country.

Regarding closure the hon. Minister
hopes and expects co-operation from the
Cotton Mills Federation and the Millowners
Association. Merely by hoping co-operation
does not come forth in this country. This
industry is in the habit of crying ‘welf has
come’, ‘wolf has come’ though it has never
come to their door. Here in this case
also the Government will have to issue
orders through the Textile Commissioner’s
organisation that no mill shall be
permitted to close down. If there is
any shortage of cotton, cotton can be
transferred from one mill to another.
Thirdly and lastly there has been some
reference to the price of cotton going up
because  the Government-owned organi-
sations have started buying cotton. T would
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request the hon. Minister to place before
this House the stock position of cottor
with the mills owned by Government
during the last forinight and the total
number of bales purchased by the National
Textile Corporation during the last fort-
night.

SHRI L.N. MISHRA : As you know,
Mr. Vasavada is an expert on textiles
and he is the Chairman of the National
Textile Corporation. His opinions are
always valuable and we look forward to the
suggestions made by hium with interest.
About laying a statement on the Table of
the House about the stocks held by
the mills under the National Textile Cor-
poration and the private mdls I will try
to get it and if 1 get the statement | will lay
it on the Table of the House.

SHRI M.M. DHARIA (Maharashtra) :
A very small question, [ feel that this
House is not convinced by the hon. Minis-
ter’s decision to import 5 lakh bales more,
when the cotton has just started coming.
Even according to Mr, Mohta, who is
not here, 65 lakh bales are required by this
country and according to the estimates
circulated by the Mill Owners’ Association,
they expect that the production would
be 58 lakh bales. This plus 8 lakhs amounts
1o 66 lakh bales. The need is for 65 lakh
bales and taking into consideration the
past carry-over, which must be something
at least, the decision to import, that was
taken earlier, was enough. I think the
Government has now  committed itself
to import 5 lakh bales more. 1Is it not
because of pressure from the big mono-
polists in the country? The Government
should immediately pass an order, so that
no mill should possess a stock of more
than fifteen days or one month’s requirement.
1t should take all possible steps for proper
distribution. Mal-distribution is the real
worry, not lack of production. Secondly
the whole picture, the sad picture today is
because of the haphazard, unco-ordinated
and unsystematic policies of the Govern-
ment and we have been importing cotton
worth Rs. 90 crores or Rs. 100 crores every
year. At this rate during this Plan we may
be importing cotton to the tune of Rs.
500 crores and the Planning Commuission
only allows Rs. 5 crores for the develop-
ment of new varieties of cotton. Why not
the Government take a drastic decision
whereby we do not import cotton worth
Rs. 100 crores every year? You please see
that more amount is invested and better
production and better yield per acre is
achieved. Thereby the whole malady
., could be overcome. Under these circums-
1 tances, will the hon. Minister assure this
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House that the present lack of co-ordination
will come t) an end and that there will be
a co-ordinited effort? Every time we
are given tl ¢ figures of Egypt and America
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and now w. are tired of these figures. We

want to know what this country has been

_doing in. th‘s. respect, what the Government |
is doing in t s respect. Will the hon. Minister :

assure this House that all possible efforts
will be maie in this direction? He has
just taken ¢« harge of the Ministry and so
I cannot sav that he is responsible for it.
Will the bon Minister assure this House
that he wil 1ake the initiative m getung
better prod.ction and better distribution,
so that we will not be functioning under
these big bogies, artificial bogies creaied
by these b g mills?

SHRI SUNDAR SINGH BHANDARI :
When he is conspiring, why should he not
be held resnonsible?

SHRI M M. DHARIA : Please leave it
to me.

SHRI L.N. MISHRA : The hon. Member
is very corre 't when he says that the remedy
lies not in imiporting cotton but in increasing
the yield »er acre. We have not done
much about it and T must confess 1t. We
are trying to have some plan. We had a
plan ealier ilso, but that could not get
through for want of finance. | agree with
the suggest:on put forward by the hon.
Member. W: will take up the question with
the Agricu turc  Ministry, the Planning
Commissior and the Finance Ministry
and see wha can be done. 1 am hundred per
cent with him. Unless indigenous produc-
tion gocs up, there is no solution to the
problem. “hen he said about pressure.
I have not yielded to any pressure. Perhaps
1 have not bt en able to talk to him, Pressure
for increasec import has been going on for
weeks and v eeks and I did not accept it at
all. 1 was not prepared to have more of
imports. Bit when I saw physically, when
I went thro igh all figures and 1 was told
that export was going to suffer and we
must impor something, that is why we
agreed for import. But we have not yet
negotiated the deal. We have decided
ourselves that we should have
more of imrort, but we have not yet nego-
tiated that deal. When we find that it is
not necessar., we shall stop it. There is
nothing which can stop us from not impor-

ting cotton. ecither PL480 or UAR or
Sudan. About the stock of the mills.
1 agree with Mr. Dharia and also Mr.

Vasavada that we have got to sce what
stock each n-ill should have in the present
situation. Tl e mills cannot have free play
and cannot ¢ allowed to go the way they
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like, The overall situation 1n the textile
industry has to be taken into account and the
decision has to be based on the realily
of the situation.

SHRI G.A. APPAN : One question,

MR. DEPUTY CHAIRMAN : We had
all questions thrashed out. There are no
other questions left.

SHRI G.A. APPAN : May I know from
the hon. Minister whether it will not be
possible for him to cut the import of cotton
and save foreign exchange....

MR., DEPUTY CHAIRMAN : That
question Mr, Dharia has asked. Why are
you putting the same question? The Minister
has just now replied.

SHRI G.A. APPAN : When is he going
to implement the policy of calling for statis-
tics of cotton with every mill?

SHR! L.N. MISHRA : T have answered
it already.

PAPERS LAID ON THE TABLE

THe TexTiLes CoMMITTEE (FIRST AMFNDMENT)
RuLEs, 1970

adfrr eamae Warea W oguWaEr (S
TW ¥A®) STANHT WERT, WITRT AT
¥ & ge3 gfaf7 wfufFs, 1963 1 amT 22 9
ITAT ( 3) F WA, T Afufq (q@eArAnyT)
forrmr, 1970 1 SHTE F77 aTe F2{orF =T
HEATT FT HEUGFAT o UFo HTo To 297,
fai 13wy, 1970 FF nw gfd (wAST
T fer #) wwWT owemr 9@ TEAr g
[Placed in Library. See No. LT-4376/70]

NOTIFICATION UNDER THE INDUSTRIES
¢DEVELOPMENT AND REGULATION)
Act, 1951

sty oW @aw 0 & gEm (fawmr A
fafaque) sfufrm, 1951 @1 1T 18-F #7
ugry (2) F wdw dxfos SR A& B
afega™T 0Fe Hlo To 3118, feAm 16
fameas, 1970 F vE aft  (sEST AT
fey &) Y maT weR 97 T@A g |
[Placed in Library. Sec No. LT-4377/70]



